
IN THE HIGH COURT OF MANIPUR
AT IMPHAL

Therewillbeetreferenceonthesudden'demiseofMr.

Khumukcham Manihar Singh, Advocate today, the 20th March, 2019 at 11'30

a,m. for 45 minutes in court R.oom No. 1. COurt will resume thereafter'

BEFORE

HON'BI.E THE CHIEF ]USTICE

HON'BLE MR. ]USTICE LANUSUNGKUM ]AMIR

rION'BLT MR. ]USTICE KH. NOBIN SINGH

HON'EE MR. ]USTICE MV MURALIDAMN

Reference bY :

1, Mr. H.S. Paonam, Sr' Advocate' President

High Court Bar Association, Manipur

2. shri N. Kurnarjit lsingh, Advocate General, Manipur'

3. shri. o, ruraohuirnnari singh. chairman, Bar council of Manipur'

4. Shri. W. paiakishore, Sr' Pinel Counsel' Central Government'
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ReplY bY :

HON'BLE THE CHIEF JUSTICE

(THiRE wl-t- BE 2 MINUTES SILENCE)

k-"sp]*,1
( R.K. MEMCi{A brvt 1

REGISTRAR (JUDL,)
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Copy to :-

1, The Advocate General, Govt. of Manipur.
2. The Govt. Advocates, bov,l. of Manipur,
3. The Registrar, Administration & vigirance, High court of Manipur,

!. I[: ;i:il3:ll ;X^iUlBar 
Ass6ciation, r'li'ip"' 

For.kinct inrbrmarictn and circutation

9 tlf t!. Jt. Registrars, High iourt of Manipur o lhe tearned members

7, All the Deputy Registrars, t_tigh Court of i,linipur.
B. The Principar secretary to r{on'bre rhe chiei i*ii.., High court of Manipur,9' All the Assistant Registrars,/L.R.o./Sr. Grade stenographer, High court of Manipur.10.The P'S' to Hon'bre Mr. Jus;tice Lanusungkum Jamir.

11.The p.S. to Hon,ble Mr. Jus;tice Kh. Nobii iingh.
12.The P.S. to Hon,ble Mr. Justice MV Muralidari .
13. The P.S. to Registrar General, High Court of frlaniprr,

:!)l?l.lllo Resistrar (Judiciai), Hish court of rrranipur4'4 t ne system Analyst, High Court of Manipur for uploading the same to the officialwebsite.
16' All the superintendents/court officers/Stamp Reporter/protocol officer,High Court of Manipur.
17. The Court Masters, High Court of Manipur.
18. Guard File/Order Book.
19. Notice Board.
20. Concerned file.
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